INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH
FOR- 15-JUNE-2026(MONDAY)

Meeting No: 2644 229 4841 Password: 123456
Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble J/M.

Srl| Type | Num | Code |Year |Assessee AY.

L1 | ITA | 1230 | PUN | 2024 |[A] SHRI GANESH SERVA SEVA SANGHA SHRIPUR 2016-17

=2 | ITA | 37 | PUN | 2025 |[A] TAIN PATRA AND CEMENT AGENCIES 2017-18

A3 | ITA | 1072 | PUN | 2025 |[A] TAIN PRAVIN HIRALAL HUF 2020-21

~—4 | ITA | 2037 | PUN | 2025 |[A] ALKA MANSING GAIKWAD 2017-18 | e-file
~5 | ITA | 2052 | PUN | 2025 |[A] ALKA MANSING GAIKWAD 2016-17 | e-file
-6 | ITA | 2229 | PUN | 2025 |[A] HEX BLOX CO OPERATIVE HS6 SOCLTD 2016-17 | E-FILE

L7 | ITA | 2611 | PUN | 2025 |[A] AMARJIT BHRIGUNATH CHAUHAN 2023-24 | e-file
—8 | ITA | 2635 | PUN | 2025 |[A] BEDMUTHA INDUSTRIES LIMITED 2020-21
=9 | ITA | 2672 | PUN | 2025 |[A] KANTILAL PRITHVIRAJ OSWAL 2017-18
10| ITA | 2697 | PUN | 2025 |[A] JAT JAWAN KISAN FLOUR MILL PVT.LTD. 2014-15

11 | ITA | 2779 | PUN | 2025 |[D] INDIA KAWASAKI MOTORS PRIVATE LIMITED 2021-22 | E-FILE
-+12 | €O 54 | PUN | 2025 |[A] INDIA KAWASAKI MOTORS PRIVATE LIMITED 2021-22 | E-FILE
13| ITA | 2890 | PUN | 2025 |[A] INDIA KAWASAKI MOTORS PRIVATE LIMITED 2021-22 | E-FILE
=14 | ITA | 2886 | PUN | 2025 |[A] INDIA KAWASAKI MOTORS PRIVATE LIMITED 2021-22 '
—15 | ITA | 2826 | PUN | 2025 |[D] DHARMENDRA KUMAR DHAKA 2019-20 | E-FILE
16 | ITA | 3341 | PUN | 2025 |[A] BABANRAO LAXMAN TINGRE 2020-21 | e-file
17 | ITA | 153 | PUN | 2026 |[A] MS. ADITI GUPTA 2023-24

--18 | ITA | 570 | PUN 2025 [A] SHRI VITTHAL SAHAKARI SAKHAR KARKHANA 2022-23

119 | ITA | 572 | PUN | 2026 |[A] KAMAL ADAPPA SAKHALE 2015-16
=20 | ITA | 573 | PUN | 2026 |[A] DATTA DIGAMBAR SAHKARI VAHATUK KAMGAR 2018-19

=21 | ITA | 574 | PUN | 2026 |[A] ANITA HIRAMAN GHULE 2015-16
.22 | ITA | 580 | PUN | 2026 |[A] DNYANDEEP RASHATRIYA SAMAJIK VA NA E-FILE
23 | ITA | 586 | PUN | 2026 |[A] KAT RAMCHANDARA DESHPANDE AND KAT | 2026-27
w24 | ITA | 590 | PUN | 2026 |[A] BHAIRAVNATH SUGAR WORKS LIMITED 2015-16

«.25 | ITA | 591 | PUN | 2026 |[A] BHAIRAVNATH SUGAR WORKS LIMITED 2016-17

26| ITA | 592 | PUN | 2026 |[A] BHAIRAVNATH SUGAR WORKS LIMITED 2012-13

27 | ITA | 593 | PUN | 2026 |[A] GANESH VASANTRAO DESHMUKH 2016-17
128 | ITA | 594 | PUN | 2026 |[A] GANESH VASANTRAO DESHMUKH 2017-18
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INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'A" BENCH
FOR 16-JUNE-2026(TUESDAY)
Meeting No: 2644 229 4841 Password: 123456
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Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble JM.
Srl| Type | Num | Code |Year |Assessee AY.

“=1 | ITA | 2638 | PUN | 2024 |[A] DALAMCHAND SUMERMAL BACHHAWAT 2013-14

P2 | ITA [ 2639 | PUN | 2024 |[A] DALAMCHAND SUMEMAL BACHHAWAT 2014-15

=3 | ITA | 2640 | PUN | 2024 |[A] DALAMCHAND SUMERMAL BACHHAWAT 2015-16

4| ITA | 2699 | PUN | 2024 |[A] KAT GUNDU HAMAL ANNAPA PATIL 5 5 M B & -

5| ITA | 2700 | PUN | 2024 |[A] KAT GUNDRU HAMAL ANNAPA PATIL S S M B -

=6 | ITA | 2121 | PUN | 2025 |[A] ASHWIN PRADEEP GANDHI 2013-14

—7 | ITA | 2432 | PUN | 2025 |[A] ADIVAST DEOMOGRA EDUCATION SOCIETY 2017-18 | e-file
~8 | ITA | 2783 | PUN | 2025 |[A] BANGANGA NAGART SAHAKARI PAT SANSTHA 2017-18 | E-FILE
——9 | ITA | 3149 | PUN | 2025 |[D] BHARAT ELECTRICAL CONTRACTORS AND 2022-23 | e-file
FI10 | ITA | 3151 | PUN | 2025 |[A] DINESHKUMAR RASIKLAL AGRAWAL 2012-13 | e-file
_l41 | ITA | 3204 | PUN | 2025 |[A] BR.A. TEXTILES PRIVATE LIMITED 2015-16

“12 | ITA | 598 | PUN | 2026 |[A] AKSHAY SKYSCRAPERS LLP 2018-2019| E-FILE
~t13 | ITA | 599 | PUN | 2026 |[A] BALASAHEB UTTAMARAV SHITOLE 2016-17 | E-FILE
14 | ITA | 607 | PUN | 2026 |[A] AHIR SUVARNAKAR SAMAJ SANSTHA 2025-26 | E-FILE
ddB-1-ITA | 614 | PUN | 2026 |[A] ARUN SAMPATRAO JADHAV 2017-18 | E-FILE
16 | ITA | 615 | PUN | 2026 |[A] ARUN SAMPATRAO JADHAV 2018-19 | E-FILE
~=17"| ITA | 617 | PUN | 2026 |[A] SHRI DNYANESHWAR PANDHRINATH KATKE 2008-09

118 | ITA | 621 | PUN | 2026 |[A] BLTAPURE FITNESS PRIVATE LIMITED 2016-17

29 | ITA | 622 | PUN | 2026 |[A] KIRAN MADHUKAR BHOLE 2018-19

=20 ITA | 623 | PUN | 2026 |[A] HIREN RAMESH SHAH L/H. OF DECEASED LATE 2014-15

—21 | ITA | 626 | PUN | 2026 |[A] MRS BHARATIBEN BHAGWANDAS DAMANI 2010-11 | e-file
422 | ITA | 629 | PUN | 2026 |[A] LOKNETE BALASAHEB DESAI SS5K 2013-14

23| ITA | 631 | PUN | 2026 |[A] KHALAPUR TALUKA SHIKSHAN PRASARAK 2020-21

24| ITA | 632 | PUN | 2026 |[A] ASLAM SADULE KHAN 2016-17

|25 | ITA | 634 | PUN | 2026 |[A] BHOOMI GARDENIA CO OP HSG LTD 2019-20
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A" BENCH

FOR 17-JUNE-2026(WEDNESDAY)
Meeting No: 2644 229 4841 Password: 123456
Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble JM.

i e

Srl| Type | Num | Code |Year |Assessee AY.
-1 | CO i PUN | 2026 |[A] AMARNATH KISANLAL PARDESHI 2017-18 | E-FILE
-"2 | ITA | 1759 | PUN | 2025 |[D] AMARNATH KISANLAL PARDESHI 2017-18 | e-file - '_
-3 | ITA | 1775 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2018-19 |
4| ITA | 1776 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJHUNWALA 2014-15
=5 | ITA | 1777 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2015-16
=6 | ITA | 1778 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJHUNWALA 2016-17 -
~7 | ITA | 1779 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJTHUNWALA 2014-15
-8 | ITA | 1780 | PUN | 2025 |[A] ARPAN ASHOKKUMAR THUNJHUNWALA 2015-15
=9 | ITA | 1815 | PUN | 2025 |[A] CHHATRAPATI NANA PATILSHIKSHAN MANLO  NA
10 | ITA | 1816 | PUN | 2025 |[A] CHHATRAPATI NANA PATILSHIKSHAN MANO  NA
<11 | ITA | 1969 | PUN | 2025 |[A] BARAMATI TALUKA SAHAKARI DUDH UTPAD4 2020-21
=12 | ITA | 2532 | PUN | 2025 |[A] KOMAL VITAYKISHAN AGRAWAL 2023-24 | e-file .
—{-13 | ITA | 2807 | PUN | 2025 |[A] ELECTRONICA MACHINE TOOLS LTD. 2013-14 | E-FILE
=114 | ITA | 3142 | PUN | 2025 |[D] ADHAR MADHAVRAQ PATIL 2015-16 | e-file
15 | ITA | 3148 | PUN | 2025 |[A] ANNAMMA SAMKUTTY 2016-17 | e-file
w1 | TTA 11 | PUN | 2026 |[A1 BABULAL MOHANRAJ JAIN 2007-08
17 | ITA 12 | PUN | 2026 |[A] INSTITUTE MANAGEMENT COMMITTEE ITO| 2019-20
red8 | ITA 13 | PUN | 2026 |[A] INSTITUTE MANAGEMENT COMMITTEE ITO| 2018-19
=19 | ITA 19 | PUN | 2026 |[A] ANNABHAU SATHE SHIKSHAN PRASARAK MA2020-2021
~A20 | ITA | 23 | PUN | 2026 |[A] AMAR SANSTHA 2020-21
w2l | ITA | 566 | PUN | 2026 |[A] KANHAIYALAL AND CO. 2012-23
422 | ITA | 641 | PUN | 2026 |[A] LADALI GOSHALA SEVA SANSTHA 2025-26 | E-FILE
123 | ITA | 654 | PUN | 2026 |[A] AMBRAI CLUB SANGLI 2020-21
24 | ITA | 655 | PUN | 2026 |[A] JTITO MALEGAON CHAPTER FOUNDATION NA
—25 | ITA | 665 | PUN | 2026 |[A] LAXMNSINGAMARSING TAVAR 2015-16
26 | ITA | 667 | PUN | 2026 |[A] GENBA SOPANRAO MOZE TRUST 2018-19
27| ITA | 671 | PUN | 2026 |[A] GANESH SHRINIWAS BHUJBAL 2022-23 | e-file
=128 | ITA | 690 | PUN | 2026 |[A] ANNASO BHAUSO MOGLADE 2016-17 e-file |
A29 | ITA | 691 | PUN | 2026 |[A] BUILT UP 2018-19 | e-file |
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INCOME TAX APPELLATE TRIBUNAL, PUNE .
CAUSE LIST OF 'A' BENCH
FOR 18-JUNE-2026(THURSDAY)
Meeting No: 2644 229 4841 Password: 123456 _
Before Shri R K Panda, Hon'ble VP & Ms Astha Chandra, Hon'ble JM.

Srl| Type | Num | Code |Year |Assessee AY.

“1'1 | ITA | 1071 | PUN | 2026 |[A] HEALALL POSITIVE VIBES FOUNDATION 2023-24 EH r
“| 2 | ITA | 1072 | PUN | 2026 |[A] HEALALL POSITIVE VIBES FOUNDATION 2023-24 | EH
=3 | ITA | 449 |MUM| 2012 |[A] TAWAHARLAL NEHRU PORT TRUST 2008-09 ,L ]
4 | ITA |'955 | PUN | 2012 |[D] TAWAHARLAL NEHRU PORT TRUST 2009-10 :
-5 | ITA | 3436 |MUM| 2012 |[A] TAWAHARLAL NEHRU PORT TRUST 2009-10 j
"76 | ITA | 3405 |MUM | 2016 |[A] TAWAHAR LAL NEHRU PORT TRUST 2010-11 .
=7 | ITA | 3406 |MUM | 2016 |[A] TAWAHAR LAL NEHRU PORT TRUST 2011-12
A-8-| ITA | 1530 |MUM| 2018 |[A] TAWAHAR LAL NEHRU PORT TRUST 2012-13 *'
A9 | ITA | 1531 |MUM | 2018 |[A] TAWAHAR LAL NEHRU PORT TRUST 2013-14 ;;
410 | ITA | 1532 |MUM| 2018 |[A] TAWAHAR LAL NEHRU PORT TRUST 2014-15 r}
wi=11 | ITA | 3905 |MUM | 2019 |[A] TAWAHAR LAL NEHRU PORT TRUST 2015-16 ’1'
=112 | ITA | 1508 | PUN | 2024 |[A] ANAND SUBHASHCHANDRA MUNDADA 2017-18 | e-file
~{13 | ITA | 1088 | PUN | 2025 |[A] BHATCHAND HIRACHAND RAISONI 2015-16 | e-file '

14 | ITA | 1138 | PUN | 2025 |[A] EIGHTYONE HINJEWADI DEVELOPERS PVT | 2018-19
15 | ITA | 1435 | PUN | 2025 |[A] MANIK HOSPITAL & RESEARCH CENTRE PVT | 2016-17
16 | ITA | 1436 | PUN | 2025 |[A] MANIK HOSPITAL & RESEARCH CENTRE PVT | 2017-18
#1117 | ITA | 1437 | PUN | 2025 |[A] MANIK HOSPITAL & RESEARCH CENTRE PVT | 2018-19

<18 | ITA | 1652 | PUN | 2025 |[A] MANIK HOSPITAL & RESEARCH CENTRE 2019-20

~19 | ITA | 1937 | PUN | 2025 |[A] BHIL EMPLOYEES WELFARE FUND NO 4 2023-24 | e-file
“20 | ITA | 2114 | PUN | 2025 |[A] DHANWANTARI GRAMIN BIGARSHETT 2015-16

21| ITA | 3166 | PUN | 2025 |[D] GIRISH DAYARAM CHAUDHART 2017-18 | E-FILE
22| ITA | 697 | PUN | 2026 |[A] DATTATRAY SHIVAJI KATKAR 2019-20

=23 | ITA | 698 | PUN | 2026 |[A] DIGAMBAR KISAN NALAWADE 2019-20

w24 | ITA | 703 | PUN | 2026 |[A] JAT AMBE BHAWANI SHIKSHAN PRASARAK | 2018-19

“25| ITA | 705 | PUN | 2026 |[A] 6AURAY RAMESH SALUNKE 2022-23

~26 | ITA | 713 | PUN | 2026 |[D] JAIRAT REALTY UNIT 9LLP 2019-20 | e-file
27| ITA | 720 | PUN | 2026 |[A] FARAH GILLAN IRANT 2018-19

428 | ITA | 721 | PUN | 2026 |[A] GURUDEODATTA NAGART SAHAKART 2018-19 ;
29| ITA | 726 | PUN | 2026 |[A] B CHAVAN ENTERPRISES 2018-19
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INCOME TAX APPELLATE TRIBUNAL, PUNE ’ &

© CAUSE LIST OF 'B' BENCH
FOR 15-JUNE- 2026 (MONDAY)

Meeting No : 2641 959 0334 Password : 123456

.

Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM. }
srl | Type | Num | Code |Year Assessee AY. l;
-l 1 ITA | 380 | PUN 2024 |[A] NATIONAL PLY AND LAMINATES ) 2012-13 E-file 1’
L2 ITA | 1246 | PUN | 2024 |[A]PRAKASH KUNDLIK KARDILE 2012-13 i
= ITA | 1958 | PUN 2024 |[A] SAGAR SHANKARRAO CHIKA 2016-17 ’
- 4 ITA | 1959 | PUN 2024 |[A] SAGAR SHANKARRAO CHIKA 2017-18 w}
L5 | 1TA | 967 | PUN| 2025 |[A]PUSHPAM PLAZA PRIVATE LIMITED 2017-18 . i
o4 6 ITA | 1045 | PUN 2025 |[D] NILESH SHANTILAL LALWANI 2017-18 E-file ]
= 7 ITA | 1853 | PUN 2025 |[A] SUYESH IRON & STEEL PVT.LTD 2016-17
" 8 ITA | 2252 | PUN 2025 |[A] PRABHAKAR PANDHARINATH BORSE 2017-18 E-file
-t 9 ITA | 2253 | PUN 2025 |[A] PRABHAKAR PANDHARINATH BORSE 2018-19 - Efile j
10 | 1TA 2266 | PUN | 2025|[D] TS ENTERPRISES 2022 E-file |
| 11 | ITA |2534|PUN 2025 |[A] SWAMINI MAHILA GRAMIN BIGARSHETT SAHKARI 2016-17 E-file h‘f
A 12 | ITA |2849 | PUN 2025 |[A] SACHIN SHIVAJI DODAKE 2012-13 ;
_|-13 | ITA | 2954 | PUN 2025 |[A] SANSKRUTI SEVABHAVI SANSTHA KALT 2025-26 r!
~ 14 | ITA | 3162 |PUN | 2025 |[D] SHREE PRABHU PETROCHEMICALS PRIVATE LIMITED 2021-22 E-file s
- 15 ITA | 518 | PUN 2026 |[A] NEETA PARESH KHARDE 2018-19 E-file | &
A 16 | ITA | 624 | PUN 2026 |[A]RATMATA MULTI STATE CO OPERATIVE CREDIT 2015-16 E-file ' 1
|17 | ITA | 707 | PUN 2026 |[A] PRAVINKUMAR MOHANLAL KOTHART 2020-21 E-file
- 18 | ITA | 736 | PUN 2026 |[A] SHRIKANT SHANKARDAS BAIRAGI 2017-18 E-file .l
L 19 | ITA | 737 | PUN 2026 |[A] RAAKESH SATAN SUREKA 2009-10 E-file i
20 | ITA | 739 | PUN 2026 |[A] M/S ROTARY CLUB OF AKURDI CHARITABLE TRUST NA
J4-21 | 1ITA | 745 | PUN 2026 |[A] SHREE SHIVSHAKTI GRAMIN BIGARSHETI SAHAKART 2015-16 '
22 | ITA | 747 | PUN 2026 |[A] SAKHISUKHADA WOMEN WELFARE FOUNDATION NA E-file ‘
[ 23 | 174 | 749 |PUN 2026 |[A] VANASHREE NANASAHEB MAHADIK URBAN €O 2015-2016 E-file '
_| 24 | ITA | 751 | PUN 2026 |[D] RATENDRA DAGADU GAIKWAD 2013-14 E-file
25 | ITA | 752 | PUN 2026 |[A] SBI PUNE MAIN BRANCH 2016-17 E-file
~—26 | ITA | 753 | PUN 2026 |[A] SBI PUNE MAIN BRANCH 2017-18 E-file
~- 27 | ITA | 754 | PUN 2026 |[A] STATE BANK OF INDIA VADGAON BRANCH 2017-18 E-file
~-28 | ITA | 755 | PUN 2026 |[A] STATE BANK OF INDIA ZONAL OFFICE PUNE 2017-18 E-file
| 29 | ITA | 758 | PUN 2026 |[D] VITTHAL BABURAO JAMBHULKAR 2023-24 E-file




INCOME TAX APPELLATE TRIBUNAL, PUNE
® CAUSE LIST OF 'B' BENCH
FOR 16-JUNE-2026 (TUESDAY)
Meeting No : 2641 959 0334  Password : 123456
Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.
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Srl | Type | Num | Code |Year Assessee AY.
1 ITA | 1820 | PUN 2026 |[AJSANTAY BABURAO PARAB 2017-18

L 2 ITA | 1207 | PUN 2024 |[A] WOCKHARDT LIMITED 2012-13 _
s 3 ITA | 1300 | PUN 2024 |[D] WOCKHARDT LTD. 2012-13 |
ot 4 co 34 | PUN 2024 |[A] DCIT,CC-2.1,PUNE 2012-13 E-file
~A 5 ITA | 2346 | PUN 2025 |[A] SAHAKAR MAHARSHI BHAUSAHEB THORAT NAGARI 2015-16 E-file i
6 ITA | 2455 | PUN 2025 |[A] RATNAVILAS ENTERPRISES 2017-18 _ E-file -'
A7 ITA | 2554 | PUN 2025 |[D] SHIVANJALI PETROLEUM PRODUCTS 2017-18 E-file
— 8 ITA | 2782 | PUN 2025 |[A] RATESH TRADING COMPANY 2017-18 E-file
~ 9 ITA | 3091 | PUN 2025 |[A] SHRIRAM FILAMENTS AND ROPES PRIVATE LIMITED 2016-17
~~10 | ITA | 3092 | PUN 2025 |[A] SHRIRAM FILAMENTS AND ROPES PRIVATE LIMITED 2018-19 i
| 11 | ITA |3226 | PUN | 2025|[A]RAVINDRA PAL SINGH 2017-16 Exiils L
12 | ITA | 127 |PUN 2026 |[A] NANDKISHOR RAMNATH ENDAIT 2017-18 ff
~[13 | ITA | 128 |PUN| 2026 |[A]NANDKISHOR RAMNATH ENDALT 201-19 il
~t 14 | ITA | 130 | PUN 2026 |[A] NANDKISHOR RAMNATH ENDAIT 2016-17
~—15 | ITA | 319 | PUN 2026 |[A] THE PUNYASHLOK AHILYADEVI HOLKAR SOLAUR 2017-18 | ,
——16 | ITA | 759 | PUN 2026 |[A] SAMASHTI JANAKALYAN BAHUUDDESHIYA 2025-26 E-file #1
417 | 1TA | 760 | PUN 2026 |[A] SAMASHTI JANAKALYAN BAHUUDDESHIYA 2025-26 E-file
~— 18 ITA 761 | PUN 2026 |[A] SACHIN HANUMANT MACHALE 2015-16 E-file i
~- 19 | ITA | 763 | PUN 2026 |[A] NEELAM ARUN UPAHYAYA 2015-16 E-file I
20 | ITA | 764 | PUN 2026 |[A] NEELAM ARUN UPADHYAYA 2015-16 E-file
|21 | ITA | 765 | PUN 2026 |[A] NEELAM ARUN UPADHYAYA 2015-16 E-file 3
o~ 22 | ITA | 766 | PUN 2026 |[A] RAHUL ASHOK GANDALE 2018-19 4
23 | ITA | 767 | PUN 2026 |[A] SHAILESH SHRIHARI KUTE 2017-18 !;i
| 24 | ITA | 784 | PUN 2026 |[A]RAMESH VITTAL PAWAR 2020-21
~—25 | ITA | 785 | PUN 2026 |[A] MADHU LAXMIKANT KEDIA 2016-17 :
A4-26 | ITA | 788 | PUN 2026 |[A] SHRADHA MUKTAAI TRUST NA E-file i
27 | ITA | 789 | PUN 2026 |[A] STATE BANK OF INDIA ZONAL OFFICE PUNE 2016-17 E-file |
| 28 | ITA | 790 | PUN 2026 |[A] SHARAD SHAH & CO 2016-17 E-file
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Meeting No : 2641 959 0334 Password : 123456
Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 17-JUNE-2026 (WEDNESDAY)

Sri Type | Num | Code |Year Assessee AY.

1 |[IT(S58)A| 27 | PUN 2022 |[A]RAMIAN MOHMED YUSUF KOKANI 2012-13

A 2 [IT(SS)A| 28 | PUN 2022 |[A] RAMTIAN MOHMED YUSUF KOKANI 2013-14

~ 3 [IT(SS)A| 29 | PUN 2022 |[A] RAMTAN MOHMED YUSUF KOKANI 2016-17

= 4 ITA | 2116 | PUN 2024 |[D] MANTRA PROPERTIES 2017-18 E-file
= 5 ITA 1854 | PUN 2025 |[A] VITHALRAO RANGANATHRAO AMBARWADIKAR 2015-16

9"‘5/6 ITA 1931 | PUN 2025 |[A] MAHARASHTRA EDUCATION SOCIETY 2018-19

- 7 ITA | 1949 | PUN 2025 |[A] DR. D.Y.PATIL UNITECH SOCIETY 2015-16

ot 8 ITA | 2542 | PUN 2025 |[A] NANDU ZUMBAR LABHADE 2012-13 E-file
-9 ITA | 2621 | PUN 2025 |[A] MAHEBUB KHAN NIYAMAT KHAN PATHAN 2014-2015 E-file
- 10 ITA | 2894 | PUN 2025 |[A] SIDDHARTH STARCH PRIVATE LIMITED 2020-2021 E-file
11 ITA 3201 | PUN 2025 |[A] MUKESH JAIKISHAN AGARWAL 2016-17

ot 12 ITA 1 PUN 2026 |[A] MAHESH BHAGIRATH MUNDADA 2014-15
~{ 13 ITA 2 PUN 2026 |[A] MAHESH BHAGIRATH MUNDADA 2016-17
| 14 ITA 3 PUN 2026 |[A] MAHESH BHAGIRATH MUNDADA 2015-16
~ 15 ITA 4 PUN 2026 |[A] MAHESH BHAGIRATH MUNDADA 2013-14

-1~ 16 ITA 10 PUN 2026 |[A]NIRMALA VILAS KANKARIYA 2019-20

17 ITA 102 | PUN 2026 |[A]NARAYAN HARICHANDRA WAGHMARE 2015-16
—- 18 ITA 117 | PUN 2026 |[A] MEHUL CONSTRUCTION COMPANY PVT.LTD 2019-20

wat 19 ITA 118 | PUN 2026 |[A] MEHUL CONSTRUCTION COMPANY PVT. LTD 2020-21

=20 ITA 119 | PUN 2026 |[A] MEHUL CONSTRUCTION COMPANY PVT.LTD 2021-22

- 21 ITA 170 | PUN 2026 |[A] MUKUNDA KISHOR DAL 2015-16
—t 22 ITA 280 | PUN 2026 |[A] SUREKHA SANJEEV THAKUR 2012-13
—t 23 ITA 460 | PUN 2026 |[D] SARSAN DEVELOPERS 2014-15 E-file
=-t—24 ITA 793 | PUN 2026 |[A]NOORTAHAN SUBHAN ALI ANSARI 2018-19 - E-file
-t 25 ITA 794 | PUN | 2026 |[A]SHAM AVINASH AKOLE 2016-17 E-file
- 26 ITA 798 | PUN | 2026 |[A]SHRI NILKANTHESHWAR DHARMADAY AND NA

-1 27 ITA 1171 | PUN | 2026 |[A] SUNNI DAWAT E ISLAMI EDUCATIONAL AND 2016-17 E-file




Before Shri Manish Borad,Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.

~

INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 18-JUNE-2026 (THURSDAY)

Meeting No : 2641 959 0334 Password : 123456

Srl | Type | Num | Code |Year Assessee AY.

1 [ 1TA | 2205 | PUNT| 2024 |[A] SENTHIL VELAVAN TRANSPORT - 2018-19

=2 1 17A | 746 | PUN| 2025 [[A] MAHENDRA OMPRAKASH AGRAWAL 2014-15

A3 | ITA | 747 | PUN | 2025 |[A] MAHENDRA OMPRAKASH AGRAWAL 2013-14
| 4 | 1TA | 748 | PUN | 2025 |[A] MAHENDRA OMPRAKASH AGRAWAL 2015-16

5 | 1TA | 749 | PUN | 2025 |[A]MAHENDRA OMPRAKASH AGRAWAL 2016-17

A6 | ITA | 750 | PUN | 2025 |[A]MAHENDRA OMPRAKASH AGRAWAL 2017-18

A7 | 1TA | 2382 | PUN | 2025 |[A]SURESH RAMSWAROOP AGARWAL 2013-14

4 8 | 1TA | 1385 | PUN | 2025 |[A]MAHARASHTRA CRICKET ASSOCIATION 2021-22 E-file

—9 | ITA | 1664 | PUN | 2025 |[A]SARKHEL KANOHOTHI AANGRE NAGARI SAHAKARI 2014-15
10 | ITA | 2690 | PUN | 2025 |[A] MANJUNATH VENKATRAMAN NAYAK 2011-12 E-file i
apees 11 ITA | 2934 | PUN | 2025 |[D]SANTOSH SUBHASHAPPA MUKTA 2012-13 E-file
4=12 | ITA | 207 | PUN| 2026 |[A]VISWAS GRAMIN BIGAR SHETI COOP PATSANSTHA 2019-20 L
13 | ITA | 537 | PUN| 2026 |[A]NAKSHTRA INFRASTRUCTURE PVT LTD 2015-16 '
L 14 | 1TA | 538 | PUN| 2026 |[A]NAKSHTRA INFRASTRUCTURE PVT LTD 2014-15 iy
15 | ITA | 805 | PUN| 2026 |[A]JRAISA KHANAM SHATIKH MOHAMMAD KHALIL 2020-21 :
16 | 1TA | 809 | PUN| 2026 |[A]SHRI SAI SAMARTH NAGARI SAHAKARI PATSANSTHA 2021-22 E-file '
~—17 | ITA | 810 |PUN | 2026 |[D]MAHESH VILASRAO BANKAR 2018-19 E-file
~—18 | ITA | 811 |PUN| 2026 |[[A]NIRMALA MADHUKAR DHERANGE 2020-21 E-file
—19 | ITA | 812 |PUN| 2026 |[A]JRATBALA KRISHANKUMAR GOYAL 2021-22 E-file
120 | ITA | 814 |PUN| 2026 |[A]MARUTI DAGADU RANJANE 2015-16 E-file Eq
21 | ITA | 815 |PUN | 2026 |[AJRATMATA MULTI STA TE CO OPERATIVE CREDIT 2016-17 E-file P‘
422 | ITA | 818 | PUN | 2026 |[A] SAASWAD HEAT TRANSFER ENGINEERING PVT LTD 2012-13 &
23 ITA 819 | PUN | 2026 ||A] MANLK HOSPLIAL & RESEARCH CENTRE PVT LTD 2015-16 ,‘1
A-24 | 1TA | 820 | PUN | 2026 |[A]MANIK HOSPITAL & RESEARCH CENTRE PVT LTD 2016-17 5
425 | 1TA | 821 | PUN| 2026 |[A]MANIKHOSPITAL & RESEARCH CENTRE PVT LTD 2017-18.

A 26 | ITA | 822 | PUN| 2026 |[A]MANIK HOSPITAL & RESEARCH CENTRE PYT LTD 2018-19
|27 | 1TA | 823 |PUN | 2026 |[A]MANIKHOSPITAL & RESEARCH CENTRE PVT LTD 2019-20

[N L\\ }#\
giu

ssistant Registrar.
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INCOME TAX APPELLATE TRIBUNAL, PUNE |
e . CAUSE LIST OF 'B' BENCH :
FOR 15-JUNE-2026 (MONDAY)
Meeting No : 2641 959 0334 Password : 123456
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| PART-HEARD MATTER |
Before Shri Manish Borad, Hon'ble AM & Shri Pavan Kumar Gadale, Hon'ble JM.
Srl | Type | Num | Code |Year Assessee : BENCH
1 | 1TAa [1516 |PUN | 2024[[A] SANTYOT JAY SHETH B
INCOME TAX APPELLATE TRIBUNAL, PUNE i
CAUSE LIST OF 'B' BENCH Tj;
FOR 16-JUNE-2026 (TUESDAY) 311
Meeting No : 2644 229 4841 Password : 123456 E:
PART-HEARD MATTER | i
Before Shri Rama Kanta Panda, Hon'ble VP & Ms. Astha Chandra, Hon'ble JM. ‘%-1
Srl | Type | Num |Code |Year Assessee BENCH ‘Ei
1 | ITA | 2422 |PUN | 2025|[A] RUTURAT SHIVAJI PATIL B 'E
N SN ¢
3,@ WY ¢

Assistant Registrar.
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 15-JUNE-2026 (MONDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

Srl | Appeal Number Ai':':: Assessee Name Remarks
p— ITA
1 1733/PUN/2017 2012-13 | [D] JOHN DEERE INDIA PVT.LTD
2 |ITA 242/PUN/2023| 2019-20 ([A] NALCO COMPANY LLC
ITA
3 1963/PUN/2024 2020-21 |[A] OPTIVA INDIA TECHNOLOGIES PVT. LTD.
L ITA
4 2812/PUN/2025 2022-23 | [A] BE ONSITE SOLAR ENERGY PVT LTD
5 IT(TP)A 2022-23 [A] BIO-ANALYTICAL TECHNOLOGIES (INDIA) PRIVATE LIMITED
- 2760/PUN/2025 (E-FILE)
LT(TPA 2022-23 [[A] MINDTICKLE INTERACTIVE MEDIA PVT.LTD
242/PUN/2026 )
—7 T@)A 2022-23 | [A] EMBASSY PUNE TECHZONE PRIVATE LTD
' 400/PUN/2026
—8 Q)N 2022-23 [ [A] NCSI TECHNOLOGIES (INDIA) PRIVATE LIMITED
428/PUN/2026
9 UL, 2020-21 |[[A] INDIA KAWASAKI MOTORS PRIVATE LIMITED (E-FILE)
435/PUN/2026
IT(TP)A )
10 589/PUN/2026 2022-23 |[A] OOSTELIJKE ONDERNEMING LLP
11 IT(TP)A 2022-23 [A] ENTERPRISEDB SOFTWARE INDIA PRIVATE LIMITED (E-
978/PUN/2026 FILE)
12 BRI 2022-23 | [A] METRO GLOBAL SOLUTION CENTER PRIVATE LIMITED
1008/PUN/2026
~13 |ITA 248/PUN/2026| 2022-23 |[A] VELOCITY TEC-SOL INDIA PRIVATE LIMITED

- r‘ll /‘
14/05vv)
i

Assistant Registrar|
12-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

CAUSE LIST OF C BENCH FOR 16-JUNE-2026 (TUESDAY)

IN COURT ROOM 3

Sr|

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 614/PUN/2016{ 2011-12

[A] EATON INDUSTRIAL SYSTEMS PVT. LTD.

2012-13
(Previous
2 |ITA 423/PUN/2017 Year -2011- [A] EATON INDUSTRIAL SYSTEMS PVT. LTD
12)°
3 |ITA 203/PUN/2018| 2013-14 |[A] EATON INDUSTRIAL SYSTEMS PVT.LTD
ITA
-4 1764/PUN/2018 2014-15 |[A] EATON INDUSTRIAL SYSTEMS PVT.LTD
=5 |ITA 266/PUN/2022| 2017-18 |[A] EATON TECHNOLOGIES PVT. LTD.
-~ 6 [ITA 659/PUN/2022( 2018-19 |[A] EATON TECHNOLOGIES PVT. LTD.
ITA
~7 1938/PUN/2024 2020-21 | [A] ALLETMA INDIA PVT. LTD.
: ITA
-8 2610/PUN/2024 2021-22 | [A] ALLEIMA INDIA PRIVATE LTD
% ITA
9 2458/PUN/2024 2021-22 |[[A] OPTIVA INDIA TECHNOLOGIES PVT LTD
- ITA
10 2907/PUN/2025 2018-19 |[D] NEILSOFT LIMITED (E-FILE)
IT(TP)A b J
-11 289/PUN/2026 2022-23 |[A] INTRAEDGE TECHNOLOGIES PRIVATE LIMITED (E-FILE)
2 IT(TP)A 2022-23 [A] DMI DRAEXLMAIER MANUFACTURING INDIA PRIVATE
728/PUN/2026 LIMITED (E-FILE)
J IT(TP)A i i
-13 934/PUN/2026 2022-23 | [A] YARDI SOFTWARE INDIA PRIVATE LIMITED (E-FILE)
~14 AGIPA 2022-23 | [A] ACOUSTIC MARKETING INDIA PRIVATE LIMITED (E-FILE)
944/PUN/2026
\
*~=~J! . __!_L,.
/(%Y
-
Assistant Registrar|
12-Jun-2026|
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 17-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number Aszr:rt. Assessee Name Remarks
IT(TP)A i
1 800/PUN/2025 2008-09 |[A] EGAIN COMMUNICATIONS PVT. LTD.
7 IT(TP)A :
~2 1934/PUN/2025 2015-16 | [A] CUMMINS INDIA LIMITED
-3 IT(TP)A 2021-22 [A] JOHNSON MATTHEY CHEMICALS INDIA PRIVATE LIMITED (E-
3129/PUN/2025 FILE)
4 IT(TPA 2022-23 | [A] UBISOFT ENTERTAINMENT INDIA PRIVATE LIMITED
463/PUN/2026
5 DI 2018-19 |[D] SERUM INSTITUTE OF INDIA PRIVATE LIMITED (E-FILE)
1077/PUN/2026
6 UL 2022-23 |[A] JADE GLOBAL SOFTWARE PRIVATE LIMITED (E-FILE)
1095/PUN/2026
IT(TP)A . ]
7 1239/PUN/2026 AY 2022-23| [A] M/S FIS SOLUTIONS (INDIA) PRIVATE LIMITED (E-FILE)
8 IT(TP)A 2022-23 [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PRIVATE LIMITED
1336/PUN/2026 (E-FILE)
g IT(TP)A 2022-23 [A] NORTONLIFELOCK INDIA PRIVATE LIMITED (AS A
1368/PUN/2026 SUCCESSOR OF NSSIPL) (E-FILE)
ITA
10 1854/PUN/2024 2020-21 |[A] REHAU POLYMERS PRIVATE LIMITED
ITA
11 2723/PUN/2024 2021-22 | [A} NIPRO INDIA CORPORATION PVT LTD
. ITA
~12 3342/PUN/2025 2015-16 |[D] VARROC ENGINEERING LIMITED (E-FILE)

) \/

/sl

Assistant Registrar]

12-Jun-2020|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 18-JUNE-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
r,.»l ITA 194/PUN/2022| 2017-18 [A] LEONI WIRING SYSTEMS (PUNE) P LTD.
«—12 |ITA 633/PUN/2022| 2016-17 [D] M/S NV BEAKART SA
~1 3 | CO1/PUN/2023 | 2016-17 |[A] M/S NV BEAKART SA
=14 |ITA 254/PUN/2023| 2020-21 [A] NV BEKAERT SA
ITA
vT_,.-':7 1050/PUN/2024 2016-17 |[A] M/S ROTHE ERDE INDIA PVT LTD (RECALL)
ITA
6 1902/PUN/2024 2020-21 |[A] DRUVA DATA SOLUTION PVT. LTD.
2 IT(TPA 2022-23 [A] SIGMA ELECTRIC MANUFACTURING CORPORATION PRIVATE
e 2683/PUN/2025 LIMITED (E-FILE)
g IT(TP)A 2022-23 [A] EVOLENT HEALTH INTERNATIONAL PRIVATE LIMITED (E-
322/PUN/2026 FILE)
9 g 2022-23 | [A] TRICENTIS INDIA PRIVATE LIMITED (E-FILE)
ol 1369/PUN/2026
10 IT(TP)A 2022-23 | [A] YARA FERTILISERS INDIA PRIVATE LIMITED (E-FILE)
- 1370/PUN/2026
11 TT(TP)A 2022-2023 | [A] BRAINBEES SOLUTIONS LIMITED (E-FILE)
" 1431/PUN/2026

12-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 15-JUNE-2026 (MONDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

Srl | Appeal Number As:r:rt Assessee Name Remarks
BN o /;E’,\\l /2024 | 2017-18 | [A] NALINI TUKARAM NIKAM
IEX - /;Eﬁl 12025 | 201516 | [A] ATISH ASHOK NAHAR
A3 | 1000 /;m‘ /2005 | 2016-17 | [A] ATISH ASHOK NAHAR
4| e /;E‘,\\l 12025 | 201617 | [D] HIRAMAN RAMDAS BONDE (E-FILE)
-5 | 500 /gm /2025 | 201819 |[A] GIRISH KISHENCHAND AHUJA (E-FILE)
6 | 2900 /;EAN /2025 | 202021 |[A] GIRISH KISHENCHAND AHUJA (E-FILE)

-7 |ITA 399/PUN/2026| 2019-20 |[A] RAHEJA WOODS CO-OP HSG SOCIETY LIMITED

8 |ITA 517/PUN/2026| 2017-18 |[[A] PRALHAD RAMRAO BHARATI (E-FILE)
[A] THODAGA VIVIDHA KARYAKARI SEVA SAHAKAR SOCIETY

9 |ITA 550/PUN/2026| 2019-20

LIMITED
10 (ITA 748/PUN/2026| 2014-15 |[A] BHIL EMPLOYEES WELFARE FUND NO 7 (E-FILE)
- ITA
11 1237/PUN/2026 2013-14 |[A] HIMAT KHANDU PATIL
. ITA
12 1247/PUN/2026 2018-19 |[A] SANJAYKUMAR SAJJANKUMAR TIBREWAL (E-FILE)
ITA
13 1261/PUN/2026 2016-17 |[[A] SATISH GAJANAN BHOIR (E-FILE)
ITA
14 1262/PUN/2026 2011-12 | [A] BALASAHEB VISHNU WAGH (E-FILE)
: ITA
-15 1265/PUN/2026 2013-14 |[A] MOHAMMAD RAFIK ESMUDDIN SIDHDIKI (E-FILE)
ITA
16 1266/PUN/2026 2014-15 |[A] MOHAMMAD RAFIK ESMUDDIN SIDHDIKI (E-FILE)
» ITA
=17 1267/PUN/2026 AY 2024-25( [A] HIGHRISE SLIPFORM INFRA PRIVATE LIMITED (E-FILE)
18 ITA 2017-18 [A] SUBASHCHANDRA VINAYAK DESAI (THROUGH LEGAL HEIR
1272/PUN/2026 CHANDAN SUBASHCHANDRA DESAI)
) \s
T
}} 7‘{3’;’\,’) m/
Assistant Registrar,

12-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 16-JUNE-2026 (TUESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

IN COURT ROOM 3

Assmt.

Srl | Appeal Number Year Assessee Name Remarks

w1 2569 /;BIA\I /2025 2013-14 |[A] BHERULAL SUPADU PATIL

2 3066 /I;I’EAN /2025 2015-16 |[A] AYAZ FAYAZUDDIN SHAIKH

A3 3107 /;SIA\I /2025 2013-2014 | [A] VINAYA CHANDRAMOULI IYER (E-FILE)

-~ 4 |ITA 230/PUN/2026| 2016-17 |[A] RAJESH D GAIKAWAD

| 5 |ITA 424/PUN/2026( 2014-15 |[A] BALKRUSHNA ASARAM KALBHOR

<| 6 |ITA 582/PUN/2026| 2017-18 |[A] RADHAKISHAN DEVKINANDAN BRIJWASI (E-FILE)
-1 7 |ITA 851/PUN/2026| 2023-24 |[A] LATE MAMASAHEB MOHOL VIDYA VIKAS MANDAL
| 8 |ITA 926/PUN/2026| 2017-18 |[A] M/S SHREE VETOBA CASHEW PRODUCTS (E-FILE)
s 9 1277 /;-Urﬁ /2026 2024-25 | [A] ANNAPA RAVASAHEB PARIT (E-FILE)

=110 1285 /;BIA\I /2026 2017-18 | [A] MADAN HAUSRAQ PARKALE (E-FILE)

w111 1286 /I—E’EAN /2026 2022-2023 | [A] RAMESH SAIMANIKANDAN (E-FILE)

~ 12 1290 /FI’EAN /2026 2011-12 | [A] VILAS SHANKARRAO JAGTAP (E-FILE)

./L13 1297 /;Eﬁ /2026 2018-19 | [A] SACHIN SHARAD GOVANDE (E-FILE)

~~14 1303 /FEE?\I /2026 2020-21 |[[A] RAMESHWAR FAKIRCHAND TOTALA

~1715 1308/;EAN/2026 2015-16 |[A] WINWIN INNFRA INDIA PVT LTD

416 1312 /;EAN /2026 2013-14 |[A] DILIPKUMAR LAXMINARAYAN LOHIYA

A17 1313 /I—E'B?\l /2026 2014-15 ([A] DILIPKUMAR LAXMINARAYAN LOHIYA

Assistant Registrar
12-Jun-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 17-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456
Srl | Appeal Number A$Z?:' Assessee Name Remarks
ITA
1 1944/PUN/2025 2016-17 | [A] HOTEL SAI YATRI (E-FILE)
ITA
=12 2079/PUN/2025 2020-21 | [A] MANISHA SUDHIR RAKSHALE (E-FILE)
ITA
-3 3147/PUN/2025 2016-17 |[A] ANNAMMA SAMKUTTY (E-FILE)
- 4 | ITA 31/PUN/2026 | 2018-19 |[A] NITIN NIKAM
=15 |ITA 595/PUN/2026| 2020-2021 | [A] RAJESH BALCHANDRAN NAIR (E-FILE)
=7 6 |ITA 927/PUN/2026( 2017-18 |[A] SHRI SAMARTH EDUCATION SOCIETY (E-FILE)
ITA
-l 7 1177/PUN/2026 2020-21 | [A] LAXMAN PRABHAKAR SHIRKE
i ITA 2018-19 [A] GRUHALAXMI NAGARI SAHAKARI PATSANSTHA MARYADIT
1195/PUN/2026 ALIBAG
ITA
-9 1314/PUN/2026 2016-17 |[A] ANAND PRABHAKAR YARGOLE
ITA
10 1315/PUN/2026 2009-10 |[A] RAJENDRA DAGDU MURKUTE
41 ITA 2018-19 [A] ROYAL PALMS RESIDENCY CO-OPERATIVE HOUSING
7 1316/PUN/2026 SOCIETY LIMITED (E-FILE)
L ITA
112 1320/PUN/2026 2017-18 | [A] FAIZAN ABDUL HAMID SHEKASAN (E-FILE)
e ITA ) )
13 1324/PUN/2026 2020-2021 | [A] BHARAT HARISINGH SHENGAR (E-FILE)
A4 ITA 2018-19 [A] GAYATRI DUDH UTPADAKANCHI GRAMIN BIGARSHETI SAH
1338/PUN/2026 PATSANSTHA MARYADIT ALE (E-FILE)
5 ITA 2020-21 [A] GAYATRI DUDH UTPADAKANCHI GRAMIN BIGARSHETI SAH
1339/PUN/2026 PATSANSTHA MARYADIT ALE (E-FILE)
: ITA
16 1340/PUN/2026 2019-20 |[A] UMESH YASHAWANT YADAYV (E-FILE)
qA, ITA
' = -
17 1342/PUN/2026 2020-21 | [A] JANATA SAHAKARI NAGARI PATSANSTHA MARYADIT (E-FILE)
18 ITA 2022-2023 [A] SATARA ZILHA SAHAKARI PATSANSTHA FEDERATION
- 1347/PUN/2026 LIMITED (E-FILE)
\
)
jf‘ 39|
Assistant Registrar
12-Jun-2026

A



INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 18-JUNE-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

1

ITA 2269/PUN/2025

2011-12

[A] VIRAJ STEELS (E-FILE)

/, /2

ITA 2966/PUN/2025

2016-17

[A] MUZAMMIL SAIFANSAB BAGWAN

ITA 3000/PUN/2025

2016-17

[A] KRISHNA KRISHNA GANGADHAR PANCHAL (E-FILE)

ITA 48/PUN/2026

2017-18

[A] KRISHNAMOORTHY MAGESH

(]

ITA 81/PUN/2026

2012-13

[A] SUDHIR YASHWANT KADAM (E-FILE)

-—'/6

ITA 133/PUN/2026

2024-25

[A] VARUN HEMANT KESKAR

ITA 1349/PUN/2026

2013-14

[A] VANDANA ANIL BHALADHARE (E-FILE)

ITA 1363/PUN/2026

2011-12

[A] RAHUL GANGADHAR NAWADE (E-FILE)

ITA 1365/PUN/2026

2019-20

[A] RAHUL POPAT PATIL (E-FILE)

~110

ITA 1371/PUN/2026

2013-14

{A] C.B. CONSTRUCTIONS (E-FILE)

11

ITA 1374/PUN/2026

2018-19

[A] ANNA RANUJI BHUJBAL (E-FIILE)

~12

ITA 1425/PUN/2026

2018-19

[A] DARSHANA NARSING PAWAR

w13

ITA 1432/PUN/2026

2023-24

[A] ASHUTOSH PANDURANG PATIL (E-FILE)

I/" 14

ITA 1450/PUN/2026

2017-18

[A] GANPAT RAJKUMAR CHANDERE (E-FILE)

=15

ITA 1451/PUN/2026

2014-15

[A] TARANGAN PARK SAHAKARI GRUHARACHANA SANSTHA
MARYADIT (E-FILE)

|16

ITA 1457/PUN/2026

2020-21

[A] BABASAHEB BABU HALKARE (E-FILE)

~117

ITA 1466/PUN/2026

2020-21

[A] CALLUS BIOTECH PRIVATE LIMITED (E-FILE)

ITA 1890/PUN/2026

2021-22

[A] RAMESH BHIMSHANKAR BUDWATRAO (E-FILE)

19

ITA 1891/PUN/2026

2020-21

[A] SUNITA BALASAHEB NANDIHALLI (E-FILE)

3

ITA 1892/PUN/2026

2021-22

[A] SUNITA BALASAHEB NANDIHALLI (E-FILE)

\

ITA 1893/PUN/2026

2020-21

[A] DATTATRAYA BANSHI BHOR (E-FILE)

ITA 1894/PUN/2026

2021-22

[A] DATTATRAYA BANSHI BHOR (E-FILE)

23

ITA 1912/PUN/2026

2021-2022

[A] SHANTARAM MAHADEV KHORATE (E-FILE)

134

ITA 1913/PUN/2026

2020-2021

[A] SAHEBRAO VITTHAL DHANGE (E-FILE)

)

ITA 1914/PUN/2026

2021-2022

[A] SAHEBRAO VITTHAL DHANGE (E-FILE)

ITA 1917/PUN/2026

2021-2022

[A] RAMCHANDRA YASHWANT GHAWARE (E-FILE)

.27

ITA 1919/PUN/2026

2020-2021

[A] SHEKHAR SADANAND DALVI (E-FILE)




CAUSE LIST OF SMC BENCH FOR 18-JUNE-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

WEBEX MEETING NUMBER: 2641 965 8346 PASSWORD: 123456

IN COURT ROOM 3

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

~28

ITA 1920/PUN/2026

2021-2022

[A] SHEKHAR SADANAND DALVI (E-FILE)

29

ITA 1923/PUN/2026

2020-21

[A] JAGANNATH CHANDRABHAN PHADATARE (E-FILE)

730

ITA 1924/PUN/2026

2021-22

[A] JAGANNATH CHANDRABHAN PHADATARE (E-FILE)

“31

ITA 1925/PUN/2026

2020-21

[A] BHARAT MANIKRAO BHAGWAT (E-FILE)

32

ITA 1926/PUN/2026

2021-22

[A] BHARAT MANIKRAO BHAGWAT (E-FILE)

33

ITA 1947/PUN/2026

2021-2022

[A] MALLAYYA SIDBASAYYA SWAMI (E-FILE)

34

ITA 1948/PUN/2026

2021-2022

[A] SHIVBAL BHIMSHA GHOTALE (E-FILE)

35

ITA 1953/PUN/2026

2021-2022

[A] SHIVAJI LAXMAN KHARAT (E-FILE)

~36

ITA 1954/PUN/2026

2020-2021

[A] UTTARESHWAR DHONDIBA SHETE (E-FILE)

-~37

ITA 1955/PUN/2026

2021-2022

[A] UTTARESHWAR DHONDIBA SHETE (E-FILE)

a8

ITA 2007/PUN/2026

2020-21

[A] SANJAY RAMCHANDRA KAPADNIS (E-FILE)

39

ITA 2008/PUN/2026

2021-22

[A] SANJAY RAMCHANDRA KAPADNIS (E-FILE)

40

ITA 2014/PUN/2026

2020-21

[A] VASANT DATTATRAY SHINDE (E-FILE)

41

ITA 2015/PUN/2026

2021-22

[A] VASANT DATTATRAY SHINDE (E-FILE)

42

ITA 2033/PUN/2026

2020-2021

[A] VANDANA ANANT KULKARNI (E-FILE)

"43

ITA 2034/PUN/2026

2021-2022

[A] VANDANA ANANT KULKARNI (E-FILE)

ITA 2038/PUN/2026

2020-2021

[A] GIRISH WAMAN CHAUDHARI (E-FILE)

ITA 2039/PUN/2026

2021-2022

[A] GIRISH WAMAN CHAUDHARI (E-FILE)

ITA 2047/PUN/2026

2020-21

[A] ASHOK PRABHAKARRAO KULKARNI (E-FILE)

ITA 2048/PUN/2026

2021-22

[A] ASHOK PRABHAKARRAO KULKARNI (E-FILE)

ITA 2049/PUN/2026

2020-2021

{A] SHIRISH PRAVIN BANDEKAR (E-FILE)

ITA 2050/PUN/2026

2021-2022

[A] SHIRISH PRAVIN BANDEKAR (E-FILE)

.4\50

ITA 2083/PUN/2026

2020-2021

[A] MURALIDHAR VITHAL DESAI (E-FILE)

~51

ITA 2084/PUN/2026

2021-2022

[A] MURALIDHAR VITHAL DESAI (E-FILE)

52

ITA 2085/PUN/2026

2020-2021

[A] SHOBHANA MANOJ GIRME (E-FILE)

-53

ITA 2086/PUN/2026

2021-2022

[A] SHOBHANA MANOJ GIRME (E-FILE)

J/QW'

Assistant Registrar

12-Jun-2026




